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INTRODUCTION \ 

I the Chairrman of the Public Accounts Commuttes having been authorised by the Commuttee 1n this behalf, present their twentieth Report on the Appropriation Accounts / Finance Accounts of the Haryana Government for फिट years 1979 80 and 1980 81 

2 The present Public Accounts Commuttee was constituted vide Notification No PAC 9/83/25, dated the 28th April 1983 

3 The Appropriation Accounts for the years 1979 80 and 1980 81 were laid on the Table of the House on 16 3 1982 and 8 3 1983 respectively These acoounts have disclosed excess over voted grants and charged appropriations as detailed 1n the Report The Committee पा their meetings 
held on 23rd 24th 30th and 31st May 1983 27th and 28th June, 1983 and on 7th July 1983 considered the reasons for excess and surrenders furnished by the concerned departments and the evidence tendered by them 

4 A brief record of the proceedings of the meetings of the 
Commuittee has been kept in the Haryana Vidhan Sabha’Secretariat 

Chandigarh B RAM DASS DHAMIJA 
the 23zd July 1983 CHAIRMAN
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EXCESS OVER VOTED GRANTS/CHARGED APPROPRIATIONS FOR 

THE YEARS 1979 80 & 1980 81 

EXCESS FOR THE YEAR 1979 80 

(a) Grants 

The excess of Rs 4,79,26,253 1n 7 grants i the Revenue Section 
and of Rs 3 5091 685 1n 3 grants 1n the Ca 
risation under Article 205 of the Constitution 

pital Section requnes regula 
The details are grven below — 

Nsro निज एप्डाफ निप हाफ का मर्णथ Expenditure  Excess 

1 2 3 4 5 6 7 

REVENUE - v 
1 3—Home 1576 09 960 142 58875 171868835 172343330 474495 

2 4—Revenue 43198990 54630 680 97829670 101339703 3510033 

3 8—Buildings 1902 48 400 893790 191142190 197646696 6504 506 Roads 

4 9—Educaticn 544572990 1444390 546017380 555710479 96 93 099 

5 15—Irmgation 4421 90 695 — 442190695 46 94 98 100 2 73 07 405 

6 22—Co operation 2 31 26,020 न” 23126020 2 3527671 401651 

7 24—Tourism 3322260 4 45 440 3767700 38 02 764 35 064 

CAPITAL 

1 R‘E€o—~aBdSu11d111g5 & 190345760 — 190345760 194844171 4498 411 

2 15—Imgation 7915 54 320 — 791554320 821079344 29525024 

3 17—Agncultore 131 50000 — 13150000 1421825 1068 25) 

The excess of Rs 339066 1० 3 charg 

(b) Charged Appropriations 

section as detailed below also remires regularisation 

1 8—Buidings & 
Roads 

2  11-Urban 
Development 

3 15— Irngation 

112905 112 905 

ed appropriations पा capital 

282701 169796 

169259 169259 

11 11 

\
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EXCESS FOR THE YEAR 1980 81 

GRANTS 

The excess of Rs 168204,031 1n 9 grants ता the revenue section 
and of Rs 17 40,27 674 in 3 grants 1n the capital section requires regula 
risation under Article 205 of the Comstitution The details are given 
below — 

नाना - —_—— 

Sr  Particulars Original Supplem ntary Total Expenditure Excess 
No of grant grant grant grant 

T = 
1 2 3 4 5 6 7 

- REVENUE 

1 3—Home 181237135 4 57 77 605 22,7014940 235840107 88 25 167 

2 8—Bwldings & 202571500 — 202571500 237458 540 34887040 
Roads 

3 9—Education 5774 56 210 123781110 701237320 71 58 21550 14584230 

4 13—Social 56121610 3762824 59884434 60832478 948 044 
Welfare & — 
Rehabilitation 

\ 
5 15—Irrigation 454924 135 16052921 470977056 558280114 87303058 

6 18—Anmmal 606 58 000 571300 61229300 61560898 331598 
Husbdndry — 

7 20—Forest 3 41 84 650 14755970 48340620 52521433 3580813 

8 23—Transport 43 22 31 500 508 79 050 48 31 10 550 5007 57 585 176 47035 

9 24—Tourism 4279 800 905590 5185390 52 82 436 97 046 

CAPITAL 

1 8—Buldings & 218257000 32371775 250628 775 261483986 10855211 
Roads \ 

2 19—Social 78 40 000 102 35 000 18075000 18075025 25 
Welfare & 
Rehabilitation 

3 15—Irmgation 71 38 01 040 678035 714479075 877651513 163172438 

y
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OBSERVATIONS/RECOMMENDATIONS OF THE COMMITTE 

The Committee are unhappy to note that cases of excess expenditure 
over फिट grants/appropriations continue to occur despite the Committees’ 
observahions time and agamn that the expenditure should be hmited to the 
grants/approprations as authorised by the legislature  The Comnuttee do not 
feel convinced that the Departments घाट unable to assess दिशा budgetary 

requrements accurately or to take timely steps to obtan additional funds 
through supplementary grants or by advances from the Contmgency Fund, 
as the case may be, to meet the excess expenditure 

2 The Committee observed that at tumes mordinate delay s caused ता 
1ssumng the budgetary sanctions as a result of which bulk portion of the 
budget 75 spent by the Government departments m the Iast quarter of the 
financial year This not only results m hasty expenditure but also leads to 
serrous financial irregulanities and defalcation  The Commuttee, therefore, 
urge that appropriate steps be tdken by the Finance Department to streamlme 
the procedure पा order to ensure that the budgetary sanctions are issued 
immediately after the grants arc voted and expenditure authorised by the 

। legislature so that the expenditure 15 not rushed through m the last quarter of 
the financial year 

3 पर Commaittee also observed that one of the mamn reasons for excess 
expenditure under some heads and corresponding savings under the others 15 
the lack of proper reconcihation of figures hy फिट Departments with those 
booked i the Audit Office It 15 imprrative that the Departments should 
take effective measures for regular and tmely reconcihation of their figures 
with the Audit Office \ 

4 As recommended by घाट Commuitee या their earlier reports, the cases 
of exeess expepditure फिट mvestigated by the Finznce Department 1n  detasl 
to determme and analyse the circumstances leadmg to such mstances and take 
suitable remedial measures to ehmnate their recerrence m futore 

5 Subject (0 the above observations, the Commrttee recommend that the 
excess expenditure as Indicated above may be regulansed by the Legislature 
पा the manner prescribed under Article 205 of the Constitution of India 

\ 13389—_HVS--H G P Chd
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